73 Written An turns
Expenditure on dapmanon of

[ 10 DEC. 1970 ]

to Questions 74

lnd;a basgd stan‘ mciudins

Girl Gujdes 9,42,071- 56
Pay & allowance 0{' Nuuleﬂs oiﬁce llaﬂ' at Osaka . . 5,41,900- 55
ToraL EXPENDITURE F.F, . . ‘ « Rs. 1,54,04903- 66
B. Expenditure incurred in ndia in respect  of  Expo 1976
(upto Qrcober 1970) Rupees
1. Payment of fees to Indian Architect and Designer . . 432,123
2. Fabrication of bujlding material and design ‘ 11,38 727
3. Preparation of display aids, photographs etc. . . . 32,467
4. Publicity & yrocurement of film w . 4 12,625
5. Purchase of decoratives including presentation items and models 47,855
6. Packing'& [orwarding charges . . . . 8,18,638
7 Contingencics . . . 18,163
8. Payand deputation of Girl Gusdcs e I 2,79,154
9. Deputation o stafl (other than guides) . ‘ . v 4,50,828
10. Eatablishmen' specially for designunit .. . . 24,583
ToraL . . . . . 32,55,168
GRAND TOTALOF(A) AND (B) . . o 1,86,60.071-66

NATIONALISATION OF TOBACCO, TEA AND
JUTE : RADE

1381. SHRI R. P. KHAITAN: Will
the Minister of FOl EIGN TRADE be
pleased to state:

(a) whether Gov rnment have received
any represt titations recently for the
nationalisati «n of tobacco, tea and jute trade;
and

(b) if so, the re; :tion of Government in
the mattei

THE DEPUTY MINISTER IN THE
MINISTRY OF F< 'REIGN TRADE
(CHOWDHARY RAM SEWAK): (a)
Representations hav been received only for
nationalising tea industry and taking, over the
enth:; trade in jute.

(b) Government have not felt it necessary
to conside , at present, the question of nations
lisation of tea trade. Proposals to set up
public sector corporations fc r trading in raw
jute and marketing tea are, however, under
consideration.

PoLICE OuTPOSTS IN RANIGANJ COAL
BELT

1382. SHRI
the Minister
pleased to state:

KAIYAN ROY: Wil
of HOME AFFAIRS be

(a) whether Government propose to open
11 police outposts in Raniganj coal belt as
reported in the Statesman on the 5th October,
1970.

(b) what are the reasons for opening
these police outposts;

(c) whether they will be located in
colliery quarters in the area; if so, where; and

(d) whether Government
to examine the role of the
the Raniganj coal belt in view of
serious  criticism about its role in
curbing trade union movements at the
instigation of colliery owners?

propose
police in

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI K.
C. PANT): (a) to (d) According to the
information furnished by the Government of
West Bengal, 11 police camps have been set
up temporarily in the coal belt area under
Asansol Sub-division for law and order duties
following several incidents of violence in that
area in the recent past.

(2) Some of the camps have been housed
for the time being in the premises
belonging to the colliery



